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THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): @@ A
statement containing the requisite infor-
mation in respect of major and medium
irrigation projects is laid on the Table of
the House,

(b) No advance allotments* of foreign
exchange are made. The demands for
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foreign exchange are considered as and
when received from State Governments
and foreign exchange is released accord-
ing to the resources available and the
existing and anticipated demands. Foreign
exchange equivalent to Rs. 90,37,819/- has
so far been sanctioned to Maharashtra
State for their irrigation schemes.

STATEMENT
FUNDS FOR IRRIGATION
Third Plan provision and anticipated outlay during Third Plan on major and medium Irrigation

schemes
(Rs. lakhs)
Third Plan 1961—65 1965-66 Total
8. No. Name of State  provision (actual/an- A —  1961-66
ticipated  (Outlay (anticipated  (Total of
outlay)  approved by outlay) cols. 4 & 6
Planning
Commission)
1 2 3 4 5 6 7
1 Andhra Pradesh 7,380 6,347 2,300 2,590 8,937
2 Assam . 228 53 50 50 103
3 Bihar .. . 6,157 5,231 1,467 1,667 6,898
4 Gujarat .. .. 5,124 3,335 1,060 1,063 4,398
$ Jammu & Kashmir 600 140 32 32 172
6 Kerala .. .. 1,142 738 300 300 1,038
7 Madhya Pradesh 4,160 2,677 925 1,071 3,748
8 Madras .. 2,742 2,409 812 812 3,221
9 Maharashtra 6,604 4,387 1,509 1,509 5,896
10 Mysore . 4,066 2,560 715 667 3,227
11 Orissa 2,141 1,908 543 623 2,531
12 Punjab 2,204 1,665 500 473 2,138
13 Rajasthan 8,510 5,852 1,469 1,309 7,161
14 Uttar Pradesh 5,171 3,989 1,600 1,675 5,664
15 West Bengal 1,892 1,053 338 335 1,388
16 Nagaland Nil Nil Nil Nil Nil
TOTAL—STATES 58,121 42,344 13,620 14,176 56,520
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[RENT FOR OFFICE ACCOMMODATION

*712. SHRI B. N. BHARGAVA: Will
the Minister of WORKS AND HOUSING
be pleased to state:

(a) what is the total annual rent of the
buildings rented for housing the Central
Government offices at Delhi, Bombay,
Calcutta, Madras, Nagpur and Simla; and

(b) whether new buildings were rented in
Simla during the last eight months; if so,

1] ] English translation.
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which offices are to be shifted there and from
where ?)
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+[THE MINISTER OF WORKS AND
HOUSING (SHRI! MEHR CHAND
KHANNA): (a) and (b) The information
is being collected and will be placed on the
Table of the Sabha.]
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f[BUILDINGS FOR NEWSPAPERS IN DELHI

713. SHRI GURUDEV GUPTA :
Will the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) which of the newspapers in Delhi
were allotted plots upto 30th September,
1965 to construct buildings; and

(b) the size of the plot allotted to each
one of them, the rate of such plots and the
terms of the payment of the cost thereof 7]
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